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FORM C IAL CREDITORS . 
SUBMISSION OF CLAIM BY FINANC B rd of India (Insolvency 

(Under Regulatio~ 8 of the Insolvency and BanI<ruptc\ 0 ~ations, 2016) 
Resolution Process for Corporate Persons) R gu 

26-05-2022 
From 
Gurmukh Das Godhwani 
S/ o Late Khemchand Godhwani 
26/513, Opposite Dr. Vaidhya 
Near Jhulelal Mandir, Ward No. 26 
Sindhi Colony 
Durg-491001 
Chhattisgarh 

To 
The Interim Resolution Professional / Resolution Professional 
Mr. Rahul Mishra 
Rahul Mishra & Associates, Chartered Accountants 
Mishra Bhawan, Tatyapara Chowk 
Behind Shivaji Statue 
Raipur Chhattisgarh 492001 
cirp.cbpl@gmail.com 

Subject: Submission of claim and proof of claim. 

Madam/Sir, 

I, Gurmukh Das Godhwani, hereby submits this claim in respect of the corporate 
insolvency resolution process of Coppertun Brewing Private Limited. The details for 
the same are set out below: 

Relevant Particulars ' " (1) (2) (3) 
1. Name of the financial creditor GurmukhDas 

Godhwani 
2. Identification number of the financial creditor Copy of Aadhar 

(If an incorporated body, provide identification Card of the financial 
number and proof of_ inco:~or~tion. If a partnership or creditor attached 
individual provide identification records* of all the 
partners or the individual) 

3. Address and email address of the financial creditor Gurmukh Das 
for correspondence Godhwani 

15/o Late Khemchand 
Godhwani 

,. 



4. 

5. 

6. 

TOT AL AMOUNT OF a.AIM 

(INCLUDING ANY INrERFST AS AT THE INSOLVENCYCOMMENCEMENf 
DATE) 

26/513, Opposite Dr. 
Vaidhya 
Near Jhulelal Mandir, 
WardNo.26 
Sindhi Colony 
Durg-491001 
Chhattisgarh 

Rs. 14,45,915.02/-
(Rupees Fourteen 
Lacs Forty Five 
Thousand Nine 
Hundred Fifteen 
only) 

Includes amount of 
principal of Rs. 
8,33,000 /- (Rupees 
Eight Lacs Thirty 
Thousand only) 

1. Latest Audited 
balance Sheet 
of CD 

DETAil.5 OF IXXUMENTS BY REFERENCE TO WHICH TiiE DEBT CAN BE 
5UBSTANTIATED 

2. Bank 
Statement 
evidencing 
disbursement 
of loan 

DETAil.5 OF HOW AND. WHEN DEBT INCURRED 

3. Loan 
Agreement 

4. Assignment 
Agreement 

Over a period of time 
the CD had obtained 
unsecured loan from 
the lender, the 
principle amount of 
the same as on the 
date is Rs. 8,33,000/-, 
the said loan has 
been assigned by the 
Lender to the 
Asshmee, being the 



Financial 
herein. 

Creditor 

The total amount of 
claim including 
interest is Rs. 
14,45,915.02/-
(Rupees Fourteen 
Lacs Forty Five 
Thousand Nine 
Hundred Fifteen 
onlv) 

7. D ETAIISOF ANY MUTUAL CREDIT, MlITUALDEBTS, OR OTHER MUTUAL NA 
DEALINGS BEIWEEN THE CORPORATE DEBTOR AND THE CREDITOR WHIC 
MAY BE SET-OFF AGAINSI" THE CLAIM 

8. Nor APPLICABLE AS 

9. 

10. 

D ETAILS OF ANY SECURITY HEW, THE VALUE OF THESECURITY, AND TH THE FINANCIAL 

DATE IT WAS GIVEN CREDITOR IS AN 

D ETAIISOF THE BANK ACCOUNT TO WI-IlOl THEAMOUNT OF THE 
p.AJM OR ANY p ART THEREOF CAN BE TRANSFERRED PURSUANT TO A 
RESOLUTION PLAN 

Lisr OF DOCUMENTS A TT ACHED TO THIS PROOF OFCLAIM IN ORDER TO 
PROVE THE EX15TENCE AND NON-PAYMENT OF CLAIM DUE TO THE 
FINANOAL CREDITOR 

UNSECURED CREDITOR 

ACCOUNT No: 
07320100007394 

BANK NAME: BANK OF 
BARODA 

BRANCH: DURG 
BRANCH 

lFSC CODE: 
BARB0DURG 

1. Latest Audited 
balance Sheet 
of CD 

2. Bank 
Statement 
evidencing 
disbursement 
of loan 

3. Loan 
Agreement 

4. Assigrunent 
Agreement 

• 
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